-y SONfdaughter/wife of

years, belonging to ... /Q). /

?496’\/ service and presently working as ............. / J
give herein below the details of the assets (immovable, movable, bank balance, etc.) of

myself, my spouse and dependants*:

7/ A,
Q- {Assets in joint name Indicating the extent of foint cwnership will also have to be

(')/C)/ O& given}

Q, sr. Description Seif Spouse Dopendant-1 | Dependant-2 | Dependant-3
\((\/ No. ? Name(S) Nanis Name __Etc. Name

(1) Cgsh @9 o[ -

(i1} | Deposits In

Banks, Financial geo[ -
Institutions And \-{-30"
Non-Banking JN g }

Financial t
Companies ﬁV M |

(ill) | Bonds,

Debenturas and , L
Shares in N
companies

3

}
(Iv) | Other financlal | i
institutions, }
NSS, Postal H/ ]
Savings, LIC s i —
Policies, etc 3

(v) | Motor Vehicles
(details of M LB —
make, etc.) Ao |  — =

(v} | Jewellery (give

details of 6;6
weight and ?‘r"‘
value) 10
(vli) | Other assets, f ]

such as values C'j‘?l F 4 —r
of claims / 9.‘,
interesis
Note: Value of Bonds / shares / Debentures as per the latest market value In Stock
Exchange in respect of listed companies and as per books in the case of non listed
companies should be given,

* Dependant herg. means a person substanua!l'.r deperldent on the Incame of the
empioyee




[Note: Properties in Joint ownership indicating the extent of joint ownership will

3iso have to be indu:ated |
Sr. [T Deseription

Spouss
Name(S)

Rame

Depondant- 1} Dependan

Dopemunt-

Hame Etc. Name

| Mo,
! (i) 1 Agrlcultura} tand
- Location(s)--
- Survey number(s)
- Extent (Total
measyrement) |
-Current market value

g 'i “Self
NI

Non-Agricultural Land
- Lacation(s)
- Survey number(s) i{

(1)

{ | measturement)
-Current market value

- Extent (Total Y4

T
[
e

|

|

(iii} | Buildings (Commercial
and residential)
Location(s)

- Survey /door
number(s)

| - Extent (Total

| measurement)

value

{
- Current market l
14
i

Houses / Apartments,
otc.

- Location(s)

- Survey fdoor
number(s)

- Extent (Totai
measurement)

+ Current market
value

(iv)

-_— ]

{v)

Others (such as }
interest in property) |

(2}
institutions and government dues:-

[Note : Please give separate detalls for each item)

1 give herem below the details of my liabilities / overdues to public financial

[ Sr. | Description Name B address of Bank / Amount outstanding as
No, Financial Institutions(s) / ON Wisheasictasisninenics
_____Department (s) ? LS
a) (i} Loans from Banks AR st S Py AT ]
(i} Loans from financial S
Institutions s
(iil) Government Dues:
{(a) dues to departments L
| dealing with government el
accommedation 3 ok
(b) dues to departments |
dealing with supply of ? — e
water -~ - il 3t
(c) dues to departments
dealing with supply of
electricity | it 5T




-

[

| (d) dues to departments g e i
dealing with telephones e ol ik SR
(e} dues to departments
dealing with government e
| transport (including
aircraft and helicopters)
(F} Other dues, If any | :
! L s
(b) (1) Income Tax including
surcharge [Also indicate
the assessment year upto 3;-#0 — —
which Income Tax Return |
filed. Glve also Permanent (_T k ‘? +
Account Number (PAN)] ¢D b et s,
(i) Wealth Tax [mso
Indicate the assessment s
year upto which Wealith
| Tax return fited.] i A B
(i) Sales Tax (Only in
case of proprietary —r | —
| business] | wilcs .
(iv) Property Tax e [ —_— FalltS,
€. Personal Detail
GPF/CPF/PRAN No, :- F [ (0 ( 4_5'3 5‘3’{5& ,
Gender L (M/F}
Date of Birth
LIIST ST T T4 wommmem
ool S (A/B/C)
Cadre R
[ [RIY o))z a3t/ GdriT l
(Full Name e.g. B A, 5 Slhar Admmlstratlve Service,
B.5.5.- Blhar Secretarlat Service etc.)
Home District = I WA

I hereby declare that the above

#

knowledge and belief.

details are true to the best of my

97 6’*77 geqr

Please sign each page of the declaration. Asset declaration form

must be in A4 size white
in prescribad format.

st s T

paper with computer typed (single side)



